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RBI/2013-14/357(A)
RPCD.RCB.BC.N0.52 /07.04.007/2013-14 November 05, 2013

To

All State Cooperative Banks/District Central Cooperative Banks

Dear Sir,

Inclusion in the Second Schedule to the Reserve Bank of India Act, 1934 —
Chhattisgarh Rajya Sahakari Bank Maryadit, Raipur

We advise that the name of “Chhattisgarh Rajya Sahakari Bank Maryadit, Raipur " has been
included in the Second Schedule to the Reserve Bank of India Act, 1934 by Notification
RPCD.RCB.BC.N0.34/07.04.007 /2013-14 dated September 16, 2013, published in the Gazette of
India vide serial no0.280 (Extraordinary - Part Ill - Section 4) dated October 25, 2013.

Yours faithfully,

Sd/-
(A. G. Ray)
General Manager

Rural Planning & Credit Department, Central Office, 10" floor, CO Building, Shahid Bhagat Singh Marg, P.B. N0.10014, Mumbai 400 001
Tel : 22661602/22601000 Fax : 22621011/22610943/22610948 E-mail : cgmincrpcd@rbi.org.in
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Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords, etc. It never
keeps or offers funds to anyone. Please do not respond in any manner to such offers.




